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:Mr. Speaker: Next question. 

15IUi Barish Chandra Mathur: Sir, 
you have clubbed Q. 467 and you 
generally permit two questions. 

Mr. Speaker: I permitted the hon. 
Member one question and he said that 
the answer was long and detailed; he 
did not rise again and therefore, I did 
not allow him. 

. Shri Barish Chandra Mathur: I did 
get up. 

Mr. Speaker: I saw him; his re-
marks were that the answer was ela-
borate and detailed; that is what he 
said. 

Shri Barish Chandra Mathur: I said 
the answer was elaborate and detailed 
but the main part has not been ans-
wered. 

Mr. Speaker: I have gone to the 
next question; he can take another op-
portunity. We have taken ten minu-
tes already on this. 

Accidents Enquiry Committee 

+ r Shri S. M. Banerjee: I Shrl D. C. Sharma: 
8hr1 K. N. Tiwary: 
Shri Bibhuti Mishra: 

·140. -< ShrI Bhakt Darshan: 
1 Shri Bha&"Wat Jha Azad: 1 Shri )tappen: 

Shri UlDlUIath: 
Shri. KajroJkar: 

Will the Minister ot Railways be 
pleased to state: 

(a) whether the Committee ap-
pointed to suggest ways and means to 
lind out causes of accidents and sug-
gest means to avoid them at all, met; 

(b) it so, how many times; and 

(c) when a report is likely to be 
IIUbmitted? 

The Deputy Minister in the Ministry 
of RailwayS (Shri Shahnawaz Khan): 
(a) Yes, Sir. 

(b) Twice. 

(c) It is not possrble at this stage 
to give any indication of the date when 
the Committee is likely to submit its 
final report but it is likely to make 
some interim suggestions shortly. 

·8hri S. M. Banerjee: I want to know 
when these interim suggestions are 
likely to be made and whether a 
copy thereof will be laid on the Table 
of the House . 

Shri Shahnawaz Khan: It is hoped 
that the interim report would be avail~ 
able in the course of the next two or 
three months. When it is available, 
there should be no objection to laying 
it on the Table of the House. 

Sbri S. M. Banerjee: Will the var-
ious suggestions put forward by the 
Members ot Parliament during the 
discussions on railway accidents be 
conveyed to the committee tor their 
consideration? 

Shri Shahnawaz Khan: We will do 
that 

Shri UIDlUIath: Has the Government 
made it clear that the railway em-
ployees can give evidence in camera 
it they wish with a right to protection 
by this committee? It not, has the 
Government any proposal to that 
effect? 

Shri Shahnawaz Khan: That is taken 
for granted. Any railway employee 
who wishes to give evidence is free 
to give evidence before the com-
mittee. 
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Shri Umanath: My question was 
about giving evidence in camera, with 
a right to protection. 

Shri ShaJm&waz Khan: It is for the 
committee to decide. 
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Shri Bhakwat Jha Azad: Is this 
committee allowed to investigate from 
A to Z or has the Government mad~ 
any special reference to this com-
mittee regarding certain problems to 
check the accidents? 

Shri Shalmawaz Khan: The terms of 
referenCe of this committee are well 
known; the committee is apsolutely 
unfettered to make any enquiries it 
likes, 
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Shri Hem Barua: In view of the tad 
that railway employees who give evi-
dence :before enquiry committee gen-
erally suffer from a fear complex of 
action against them, may I know whe-
ther they have been assured immunity 
from this sort of fear so that the 
truth may come out? 

Shri Sbalmawaz Khan: The Indian 
railwaymen suffer from no fear com-
plex. 

Shri Vic1ya Charm Shukla: In view 
of the con~irruing 'railway accidents 
would the Government consider the 
feasibility of making this committee' a 
standing committee so that it caD 
keep on reporting on the railway acci-
dents? 

Mr. Speaker: It is a suggestion. 

Shrj Morarka: Is it not a fact that 
both the retired officials appointed on 
this committee are paid Rs, 100 per 
day even on days when the committee 
is not sitting and therefore, the com-
mittee's work is prolonged from time 
to time? 

Shri Shalmawaz Khan: No, Sir; I do 
not accept that insinuation. 

Mr. Speaker: The insinuation may 
be wrong. Are they paid Rs. 100 per 
day? ...... (Interruptions). 

Shri Shalmawaz Khan: I do not 
haVe the exact details. I shall enquire 
into it: 

Mr. Speaker: He shall egquire and 
then inform the House. Next questioa 




